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THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
MINES (SHRI N.K.P. SALVE): (a) 
and (b) Yes, Sir. Discussions on the 
revised wage agreement in the Steel 
Industry were completed in the Nati-
onal Joint Committee for Steel Industry. 
A new agreement was signed by the 
parties on May 25, 1983. 

Electronic Industries Facing Crisis 
due to Influx of Imported Products 

528. SHRI BHIKU RAM JA1N: 
W ill the PRIME MIN] STER be pleased 
to state: 

(a) whether it is a fact that the 
electronic industry is facing a crisis and 
sales have considerably been declined 
due to influx of imported products 
specially from Sri Lanka and Maldives; 

(b) whether there are no restrictions 
on the number of foreign trips and the 
quantity of baggage of passengers; 

(c) whether any estimate is avai-
lable abou t the number of television sets, 
video cassatte recorders and other gad-
gets brought by people at Delhi, Amrit-
sar and other airports; and 

(d) the measures proposed to reduce 
custom duty on components to discour-
age bringing imported products and 
ensure growth of electronic industry? 

THE DEPUTY MIN[STER IN THE 
DEPARTMENTS OF ELECTRONICS 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (SHRI M.S. 
SANJEEVI RAO) : (a) to (d) The infor-
mation i being collected from the 
Department of Revenu .. and will be laid 
on the Table of the House. 
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• Granting of ScbeduJed Tribes Status 
to t he People of Ladakh 

530. PROF. SAIFUDDIN SOZ: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government had decided 
to grant Scheduled Tribes status to 
Ladakh; and 

(b) if so. when GurezJ TuJaiI, 
Karnah, Keran, Uri and other similar 
backward areas in Jammu will be gran-
ted Scheduled Tribe status? 

THE MINISTER OF STAT IN 
THE MINI TRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR): 
(a) The question of granting Schedul ed 
Tribe status to Ladakh i linked with 
the recommendation of the State Go-
vernment giving its concurrence under 
the 2nd Provi to Article 370(1) (d) 
of the Constitution to making Article 
342 applicable to the State of Jammu 
and Kashmir J which has not yet been 
received from the State of Jammu and 
Kashmir. 

(b) The question of granting Sche-
duled Tribe status to Gurez, TulaiJ 
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Karnab, Keran, Uri and other sirnilar 
backward areas in Jammu region will 
be considered after the recommendation 
of the State Government is received as 
1Dentioned above. 

Utilisation of Assam coal in Steel Plants 

S31. SHRI SONTOSH MOHAN 
DEV : ill the Mini te ef ~EEL 
AND MINES be pleased to state : 

(a) whether experiments conducted 
by SAIL establish that A sam coal can 
be utilized in some steel plants; 

(b) whcther increased utilimtion of 
Assam conI in coke oven pushes will 
reduce quantum of import of coking 
coal; and 

(c) whether the Railways 1- ave 
agreed to transport Assam Coal to Steel 
Plants other than 'h~ at Durgapur ? 

THE MINISTER OF STATE IN 
"f.HB MINISTRY OF S:rEEL AND 
MINES (SHRI N.K P. SAL ~1E): (a) 
Investigations indicate that it may be 
possible to utilise small quantities of 
Assam Coal in the SAIL plants in blend 
with indigenou coking coal. Trials to 
establ ish the parameters regarding its 
use being conducted in Durgapur and 
Bokaro h et ve been inconclusive and are 
being continued. 

(b) Use of Assam Coal wiH only 
improve the supply of bltmdable coal 
to the SAIL plants and will not reduce 
the quantum of coking coal impOris. 

(c) A sam Coa1 is boing moved by 
tho Railways to Durgal)ur and B<>karo 
for te&t purposes on an adhoc basi . 

Incidents of Robbing of Bullion Merchants 
in Chandn i Chowk D Ihi 

532. SHRI Kt\MI\L NltTH : 
SHRI MANI R~M' B)\{1R:I : 
SHRI R'AJESH KUM~ 

SINGH: 
SHRI TARIQ ANWA 
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(a) whether there has been a spate 
of incidents of robbing of bullion me.r-
chants in Chandni Cbowk and Civil 
Lines area of Delhi; 

(b) whether the Police failed to 
ensure security of merchants even after 
repeated incidents; 

(.c) whether Government have set up 
any special cell to ensure the safety of 
traders and to trace out the culprits; 
and 

(d) if so , the facts thereof and the 
success achieved so far? 

THE MINISTER OF STATE IN 
TME MINISTRY OF HOME AFFAIRt8 
(s. f P. VENKATASUBBAlIAK;) : (a-) 
fn the Chandni Chowk and Civil Line 
areas of Delhi coming under the Kot-
waJi and Civil Lines Polico Stations, 
tt\ere have been three such incidents in 
the recent past. 

(b) to (d) Round the clock patrol ... 
ling in Cbandni Chowk area has been 
intensified and the bullion merchants 
assured of adequate protection. They 
have also been advised to seek the help 
of the pol ice personnel, when they carry 
large quantity of silver and cash. A 
special Cell has been set up to work 
out the cases. Qne of these cases has 
already been worked out, and 40 kilo-
grammes of sil~er has since been reco-
vered': 4 persons ha.ve been arrested in 
this case. 

Me til11} on· Reductibn of Prices~ of 

Vehicles 

533. SHRI MADHAVRAO SCIN-
DIA : Will the Minister of INDUSTRY 
be pleased to state : 

(a) wltether he had catHed a meeting 
of automobile manufacturers on 31 
May) 1983 to discuss and explore possi-
biliti of reducing the prices of vehi-
cles; and 

(b) if so, the o",tcome ~~of 7 




